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State Finance Ministers’ Conference

:ouw Ag At

Shri 8. M. Banerjoe:
{ Shri N. R. Munisamy:
Will the Minister of Finance be
pleased to lay on the Table a state-
ment showing:

(a) the agenda of the State Finance

.



4143 Oral Answers

Ministers’ Conference held in Delhi
-on the 18th November, 1857;

(b) whether it has been agreed at
the Conference to replace sales tax
on caommodities by additional excise

duty;

(c) it so, what are the commodi-,

ties concermed;

(d) other decisions arrived at in the
Conference, and

(e) the steps Government propose
to take to implement these decisions?

The Deputy Minister of Finance
(Shri B. R. Bhagat): (a) A copy of
the press communque setting out the
.subject for discussion at the confer-
ence issued on the 12th November,
1957 is placedg on the Table of the Lok
Sabha. ([See Appendix III, annexure
No. 94].

(b) to (e). The discussions at the
.conference were informal and confl-
dential and no decisions as such were
taken. The various matters consi-
dered at the meeting are being pro-
cessed further in the light of the
views expressed at the meeting.

Shri 8. M. Banerjee: May I know
whether any decision was taken to
exempt foodgrains from the sales-tax
to help lowering down of the prices
and, if so, whether the State Gov-
ernments have agreéd to this?

Shri B. R. Bhagat: No, Sir.

Shri Basappa: Mzay I know whether
the Indian Coffee Board has re-
commended to the Government that
the sales tax on coffee may be re-
placed by additional excise duty and,
if so, whether the Government is con-
sidering that question?

Shri B. R. Biwgat: It never came
up for discussion in the Conference.

Shri B. 8. Murthy: May [ know
whether the question of small savings
‘was discussed and, i so, what steps
-are proposed tc be taken for having
& better and »* - drive in that
dine?
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Shri B. R. Bhagat: VYes, Sir. This
matter was generally discussed in the
Conference.

Shri B. 8, Marthy: I wanted to know
whether any steps were taken in res-
pect of the drive for small savings.

Mr. Deputy-Speaker: The informa-
tion available is only 30 much that this
matter was discussed.

Shri N. R. Munisamy: May I know
whether in view of certain decisions
as regards the prevention of evasion
of taxes as well &8s the collection of
income-tax arrears, any concrete pro-
posals have been put forward by the
Ministers as to the investment of
certain extra powers in the Income-
Tax Officers in the States to collect
the taxes due to the Union, with a
view to collect the entire tax on this
behalf by issue of certificates by them?

The Minister of Finance (Bhri T. T.
Krishnamachari): Certain difficulties
that are in the way have been
pointed out to the State Finance Minis-
ters and we have obtained from them
the assuranceé that all possible co-~
operation, to the extent that it can
be possible and is necessary, will be
forthcoming.

Shri Rameshwar Tantia: May I know
whether the news in the newspapers
that sales-tax will be abolished on
sugar, cloth and such things is true
and, if so, what will happen to the
stocks which are lying with the deal-
ers?

Shri T. T. Krishnamacharl: When a
decision of that nature iaz taken, then
1 think the question will arise.

Shyi Panigrahi: May I know whe-
ther the State Finance Ministers were
asked to increase their revenue from
new taxes and what was the reaction
of the State Governments?

Mr. Deputy-Speaker: That would
net be covered by this reftricted ques-
tion.

ket Hoda: May ] know whether

many of the State Finance Minisgters
expressed the view that their revenuss
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from sales-tax would be asugmented
by about five times more if they are
replaced by the additional excise duty
and, if 30, are the Government pro-
posing to take any steps thereon?

Shri T. T. Krishnamachari: The mat-
ter was generally discussed, as [ said.
‘Whether the income will be augment-
ed or not 4epends upon the nature of
the steps that are taken. It would be
Tather premature for me to discuss
the matter at this stage.

Ch. Ranbir Singh: May [ know whe-
ther the Conference considered the
Teplacement of the outmoded land

revenue system by some progressive
taxation policy?

Mr. Deputy-Speaker: Sales-tax is
sought to be removed in lieu of cert-
ain additional excises. Next question.

Shri B. R, Bhagat: I am sorry it is
& long answer in Hindi.

Mr. Deputy-Speaker: If he has pre-
pared it, he might read it.
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